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f[THE MINISTER OF HOME AFFAIRS (SHRI 
LAL BAHADUR): (a) to (c) This concession was 
originally admissible till 31st December 1961. 
In the absence of any orders continuing it, it 
automatically lapsed on that date. On 
reconsideration of the matter orders have since 
been issued ton 28th April 1962, allowing the 
concession from that date up to 31st March, 
1963.] 

 

TEACHING OF    SOUTH    INDIAN    LANGUAGES 
IN HINDI-SPEAKING REGIONS 

*206. SHRI A. B. VAJPAYEE: 
Wiii the Minister of EDUCATION be 
pleased to state the progress which 
has so far been made in implementing 
the recommendation made by the 
National Integration      Conference, 
which was called by the Prime Minister, for 
making arrangement for compulsory teaching 
of some bther Indian language, particularly a 
South Indian language, in the Hindi-speaking 
regions?] 

 

THE MINISTER OF EDUCATION (DR. K. 
L. SHRIMALI) : Reports from the State 
Governments are awaited.] 

AUCTION OF CONTRACTS FOR COUNTRY 
LIQUOR IN DELHI 

*207. SHRI V. M. CHORDIA: Will the 
Minister of HOME AFFAIRS be pleased to 
state: 

(a) the amounts for which the contracts for 
sale of country liquor at vari'ous places in the 
Union Territory of Delhi were auctioned for 
the years 1960-61 and 1961-62; and 

(b) the total quantity of liquor sold at these 
places during the same period?] 

 

t[ ]  English translation. 

 


